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[Mr. Deputy-Speaker]

all right. What happened here, the
whole thing, will have to be referred to
him. The House has accepted the posi-
tion that before secking the permission
of the House, the Speaker will write to
the Editor concerned. The Speaker will
do it in his chamber. So, that is dis-
posed of.

SHRI NAMBIAR : My submission
is that the editor of the same paper, the
Maharashira Times was once called

by the Speaker and he had tendered an
apology after 7th May, 1968.

MR. DEPUTY-SPEAKER: That
would be a different matter.

SHRI NAMBIAR : This is happen-
ing for the second time. This paper has
got a reputation for this...(Interruptions)

MR. DEPUTY-SPEAKER : We
have already decided. With the pro-
ceedings, the whole matter will be re-
ferred to him. With the unanimous
concurrence of the House, I am referring
it to him.

Now we proceed to the next item.
14.56 hrs.

RAILWAY BUDGET-GENERAL
DISCUSSION—Contd.

MR. DEPUTY-SPEAKER : Now
we resume general discussion on Railway
Budget. Mr. Nar Deo Snatak was on his
legs. Mr. Nar Deo Snatak.
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[SHRI GADILINGANA Gowp in the
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“The Bombay railways arc also

studying the feasibility of running

twelve coach suburban trains which

would substantially relieve pcak
hour overcrowding."*
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mAAT w5 ¥ & qg qmar Smgn
ffm ff ot ggas g€ @ @
TR FT fRaar gwmw gom | |y
qrEf w7 aTETY Ot ¥ gy W A
fawraa Y & fr aft gzaw g€, @
W FT TEE QAT @ AT W A
GrA FT @ gar 1 & 5
AEIRT 1 qg I 91T § fF oA
R N ey e AN W ¥ FgER
1966-67 ¥ [TA ¥ FEATS F FTQ
4,157 fa7 Fafz & 1 AIT 1967-68 §
9,303 fe7 gtz Y 74 | 3§ ¥ fown
t: e TR AE AW ST
¥ ¢ frgse o &TEE, 1966-67 :
4,157" &Yt “1967-68 : 9,303” |

AT A gEr ®H oAwgd A
s SR ARG & RO fed e
WM, FWEEE FHE @qT
qréf At A2 ¢ ? eAw, @,
¥ wreor 1966-67 ¥ 1,48,71,000 fam
Tafz Y o Wi 196768 # ¥ agwx
1,60,01,000 fgr & & | 7g *FT
gwar § v fard Y g g o £
afer oa fafaet w1 wg1 ¢ fo
fergeama & S &1 wvem guar ar
;qrga'r( STCRIT  WFAT AT @Y

}
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# &o do It FHATA F W AN
&Y §eT §ET & gAY T@AT A
g 130 flo & weA Al A Fww
AT g & & W wERT W
arETO # gz a@ et § @ aft
IRIMA@ AT FiFT T & qTo
WEar T, g & A oA g
WA F 1965-66 & Yo do & wIIW
513 A9gR 7R, 1966-67 § 553 wAER
X AR 1967-68 & 587 wagx WX
AT F g awm Ao fro & wrQw
geflg g AT AR ae @ & &
e arR g, fm & ax{aam
T @ gwd § A A fau wx
Twy €1

wft g% feil & qgy  gfsew
HISEE FAE X I@ We W &)
2 9w ¥l agwgrd fr Wy
¥ qogdl ® s gy & aw g, S«
®Y werar ATfgw | o ag ayy av W
3T ¥ FgA & qorfas, swoe Ay &
| qug g A | AfeT oF aw
sz Em 5 WA ¥ awEd ¥
ofies cHEEE FAE RN FAT
IwAIEg g spfegnem @
0 e s TR S EAE an §
o o § gwr g S e @ § )
AT garar R E? W
o oY gy wer @K AN ey
o ¥ Ay @ g ETE R
wer werg Tk | wTE 9¥ N e
aga wrgen @ ag ok w§ AT o™
wiwft # fas 33 Zome a3 | ¥
FRIANE S s § @ W
T fag® are % 151 § w3y § 1 <
wfoea &1 feara wEr WAy @ Q
sfa @ ad 8 qwT Wy &
=T T § Al qfsew uweEw
A Tamr e § fe oy ¥ wi-
wifeat #Y gwqr w2 w7 w7 qg Ay
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TR e 17 org @I FHID
§ SO F sTwT 4 A/ G¥ F4-
@ § o A Fgae FF@ oSw@r
¢ o7 %1 =Y A wgwe AN R
gfaar a1 graT A W 1 |W IR
W FEEfal ¥ uw o FHERY
Y9 qagl & forg & faw #1aR
TATT FHa F FAT | 9T F1 FE
Y gr@T av gfawT ¥ FTHA WY
Y qE § TG AT T A I AN
TOFr § way waarfat # glagre
wAETHF AR T

TH 91 & a9t § T HY J F,
S AT A fHdT grgeAed dHREw
faar, SERIgRA@ A WTF NN
¥} W G AT & I ¥ WEH
TIY & for 68 wTa S5 gAX TwAT
Ao Es FA N W E J9 fF w09
09 6 19 FW BT F WF FA-
0§ 3 F fou Fgw 98 wm@
W §F FW F FTEdr F A g
7g T qErEd) FT S , IWE BT
T ATEHY 70T JIF FT AIAT §, IA
x1 faliy ®v ¥ =@ fewr 9w
wifgg av dfeT g% ¥z 5 wwr
ST AT ¥ AFTU 9T T AEHT
Y 1 g &A1 @ FA F AT
Fa1< § AT AW T FHAD F foq
AN F Y IfFs F 25 e @
e d aae ¥ J9 7 waAre fFg §
foc oY agi a9 FY TTAE T @
feaN Al A WA TT & aga &
Fwar &7 foar ¢ | & gofeq = @
ool @ @ oA F F
EOTNTAF M A AT L ITY
IT WY T I |

WY F FHT A FF Aer-
feoquft gXeT & I® ¥ FT S F WIM
A< wg & WAl AT, RO
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Fr amsT | & 3| T g B 5w amaw
§ AW F qAAY FW T FAH WA
T AT FA AR QA fas sy FA
= & fey sw fgam ¥
wEard § a2 w97 fvar aon fF oy
T AT [FEIEE grar § @ #1 faeAerd
FRaIfEl o7 § T w7 fray 9=

| UFeEE 93 WY WY A 9 gAen

gom, T AT FT TEAH AAA A
arg AT Y a0 AT WA FAT FE
#< fear, wgr & M1 grzaw a1, ag
AT Y gU 9T, T@ A@  §TRAT F
4TS ISMAT. ... (cmaEm)...... eaE
Ay, YFEed F a9 A F F qG
JagEt =T R war T Fgr Agw
f sq=ifeat #Y ao1g § g UaFEe
grar g IfFT T A T F mw
FEAT ATZAT § T8 T AL AT IT F
w27 & W7 9 " 71 A wfas
FIATATRAT §, W F U W A
TR F W MfFw 11 a1 @y §
Wy § NSz FY gear 9 T8 A
WEAT N AN ® § ™
F R F a 7§ § w1 wEey
yqgT AT § & 3w sy wRSA
fasry &Y wifa oo g «1 ar et
MTHR F F..... (sa7517)...... ¥
F a7 § qArd FT WM E.........

¥io Trw g fag : a8 FgA E 5
M AW ITARI A @
BT A@IE R AT AN ? FT TF
AT FY A FA W A a9 aF W
FT geamErT T4 gRm av T Fmr
grm 7 avad ¥ SeTIwT, WA AW
FAM AN | T IOW F gAGT J §,
afet soTEU, ]G AT w1

st N SO e "EET,
7% A|T TEET A A FW AL T9qC
...... (vaawm=).. & & F@RIE |
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T A T qQA T A W W
# 37 w1 —FOR amw fr afer
o fg FAGT A6 WA JTET  1966-
671 [FIEEE F AR § WA AT
UF 9@ qg Q57 F qTA7 a9 F @
[WE H Y ZA@T v § ! FgifE
W e & WY ywEew A farer
T fret T Tt wE @ @ qO-q
R Wy N qr e af g 7
fF fet ST 9T AR Fg A T
ad FHAIfal w1 FIAW FE A
yEATd ¥ GO JEr §, | W
IR TEA T gAY I F T G
T T WS 9T g7 K g9 g’ ar
A I g A F WA F
FA AR, AT JFGA BT oM fx
WA e, T W% WS AT &
FI M o et gt @ fF oag
oY i A gEdFe FL, Wy A F
gg afusre 5@ & g foar § o
ag 3o AET wfwgae A faFma ¢
fr qifeariz % gT0 39 & 3T TEY
gt fard 1 A NE F 9T ¥ A
fear E M oTar 37 FF We W ;@
I F A IT FW ¥ TP FW@
g mEEgFEI G X @Y I ww
T[T AIF 59 T § FgAr Agan g 6
WA F AT AT WX N N
A I8 ® A FT N Igfaga
T RWEF oFwA W@ N
aifgg X IWi N O F@
AT A FH IS W, I¥ WA
a9aT BE | AN KT AN @
FRNATFA & fou O g
FTH 9o A1fgT 3T A Iz Wy
HIH A FT |

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI

R. L. CHATURVEDI) : Mr. Chairman,
Sir, 1 will take only five or six minutes.
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The Minister of State will reply to the
other points.

Shri Bohra derired that the Kota-
Chitorgarh line should be taken up for
construction. A fresh traffic assessment
has been ordered to assess the financial
prospects of this line. Descision regard-
ing the construction of this line will
have to await the reassessment.

Shri C C. Desai stated that the work
on Hassan-Mangalore line is extremely
slow. The work on this linz is being
matched with the progress on the port
project, and the line is expccted to be
completed to coincide with the commi-
ssioning of the port. The present pro-
gress is 30%.

Shri Venkatasubbaiah desired the
construction of a new line between
Bhadrachalam and Kovvur. The earlier
survery report of this new rail link is
being brought up to date to take into
account the latcst developments in the
area and to assess thc justification for
the construction of this line.

A decision regarding the construction
of this line can be taken only after this
assessment has been made.

Shri Vankatasubbaiah also desired the
conversion of the metre gauge line bet-
wezn Guntur and Macherla into broad
gauge. Engineering and traffic surveys
have been undertaken to assess the tra-
ffic  justification and the (inancial
implications of the conversion of the
Guntur-Macherla section from metre
gauge to broad gauge along with a new
broad gauge line from Nadikude to
S:cunderabad. A decision regarding
this conversion can be taken only after
the survey reports are completed.

Some hon. Members raised the point
of restoration of Rohtak-Gohana line.

SHRI RANDHIR SINGH (Rohtak) :
The Rohtak-Gohana-Panipat line should
be restored this year. This is the most
important railway of Haryana. It is a
most economical line and the Minister
has already promised it. So, it should
be restored this year.

SHRI R. L. CHATURVEDI : This
Rohtak-Panipat line was a full line which
was dismantled. A part of that has now
beeh restored. The demand not only of
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Chaudhuri Randhir Singh but of so
many hon. Members who have spoken

SHRI RANDHIR SINGH : It is in
my constituency.

SHRI R. L. CHATURVEDI : It is in
his constituency and he has been stressing
this point continuously and persistently.

SHRI RANDHIR SINGH : He pro-
mised to my constituents in a mecting
that it will be done. Dr. Sahib has
also agreed.

SHRI R. L. CHATURVEDI : About
this I can say at this stage that we will
seriously look into it and see if cconomic
viability can be achieved by connecting
it to Panipat.

SHRI RANDHIR SINGH : Thank
you.

SHRI R. L. CHATURVEDI : At pre-
sent it is an uneconomic line. Now this
point has been raised and it is our inten-
tion not to dismantle this. We will try our
best to see if by restoring it upto Pani-
pat it can be made economic.

SHRI RANDHIR SINGH : Within
two years.

st go o wto (wewiw) : wEl
faosfa® § g& Y 74 7@y ¥
T 5% @ 1 R ag it '@
AT &7 TF SET §—UET-qG@T ITEA,
foa® fod @ Taad< ¥ W e
firar & f& 3§ 1 afe Favw & faer
frmram A @ § TEAT wEET @
grar g K agar g fs #oN ARy
werm A ¥ W A wT Al
AT qE IV AP F S A1 A FTEA
f FTad ¥ qEA |

SHRI R. L. CHATURVEDI: 1
cannot say about all the lines like this,
but since the hon. Member has mentioned

this point, I can assure him.........
(Interruption).

SHRI M. A. KHAN : It is a very
important point. The State Government
has suggested the extension of this line
up to Kasganj.
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SHRI R. L. CHATURVEDI : About
this I have to suggest humbly that it is
our intention not to dismantle any line
without mature consideration. As for
the particular line mentioned, we will
certainly apply the same principle as we
are applying to Rohtak-Gohana-Panipat
section. Not only for this line but for
any other line generally the intention is
that we will try to make the lines
economic.

SHRI RANDHIR SINGH : Do not
make my case weak. You have agreed
to my request.

SHRI R. L. CHATURVEDI : Then,
Shri Anthony Reddy mentioned that
trains had been slowed down after the
railways were taken over by the Govern-
ment in particular on thc Arkonam-
Madras and Guntakal-Guntur sections.
Abont this I have to say that the average
running timc of trains on Arkonam-
Madras scection at present is less than the
average running time of trains in 1946.
This is in spite of the fact that against
only 10 mail/express/passenger and 20
suburban trains cach way in 1946, there
are at present 18 long distnnce and 36
suburban trains running each way on
this section.

On the Guntur-Guntakal section, how-
ever, it is true that the average running
time of passenger trains has increased by
about 8 per cent since 1943, This has
increased due partly to the increase in
the number of trains from one pair in
1943 to three pairs at present and partly
to provision of time for engineering
works, such as, renewal of track, streng-
thening of bridges etc, at present in
progress.  Efforts will, however, be made
to reduce this.

Shri Reddy desircd the transfer of the
Guntakal Division of Southern Railway
to South Central Railway. Iron ore for
export which constitutes major portion
of traffic on this division moves from
the Hospet region mainly to Madras,
Coordination between the Madras Port,
the Madras (Royapuram) Division and
the Guntakal Division is, therefore,
absolutely essential and can best be
achieved by retaining Guntakal and
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Madras (Roy:puram) Divisions under

one zonal administration, viz., the
Southern Railway.
SHRI DHIRESWAR KALILA

(Gauhati) : On a point of information.
Regarding this division also, all the
Members from Assam submitted a
memorandum to Dr. Ram Subhag Singh.

DR. RAM SUBHAG SINGH : This is
about the Guntakal division.

SHRI R. L. CHATURVEDI : This is
about the Guntakal Division. It is not
about the divisional system as such.

SHRI NAMBIAR (Tiruchurappalli) :
The train is in Guntakal now ; it will
reach Gauhati.

SHRI R. L. CHATURVEDI: The
suggestion was that this should go into
South  Central Railway instead of
Southern Railway. This is an old thing...

SHRI DHIRESWAR KALITA : Is it
accepted ?

SHRI R.L. CHATURVEDI : This is
already in force.

SHRI NAMBIAR : Will it go back
to the South Central Railway ?

It is
in the

SHRI R. L. CHATURVEDI :
not possible. It will remain
Southern Raliway.

SHRI NAMBIAR : We welcome it.

SHRI R. L. CHATURVEDI: Another
point mentioded by Shri K. N. Tiwari
was about the position of wagon manu-
facture. He was a bit aprehensive that
our wagon industry will suffer. In this
connection I have to say that in 1966-67,
orders outstanding at the beginning of
the year were 27,075 and output was
16,500 wagons ; in 1967-68, the orders
outstanding were 26,895 and the output
was 13,956 and in 1968-69, out of 26,439
outstanding orders, the output anticipated
is 14,500 wagons. So, it will be seen
that there is no chance of any fear that
the wagon industry will suffer. We have
enough orders to place and we will see
that wagon industry does not suffer.
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Another point made was the persistent
d:mand about one deluxe train to Howrah
via Patna. Since Rajdhani Express has
started running from 1st March, 1969, it
has been deeided that one deluxe train
will go to Howrah Vvia Patna from 1st
April.

SHRI NAMBIAR : Let it be from
2nd April.

SHRI R. L. CHATURVEDI : It will
run from here on Fridays and the same
train will come back on Sundays.

Another point raised, not in this
House, in several memoranda that I have
received is that this train should go via
Varanasi. We wanted that. But ope-
rationally it was not possible. I can
assure you that, in future, we will take
into account this factor also and we will
try, if possible, to do our best in that
connection.

Then, the hon. Member, Shri Indrajit
Gupta who is not here today raised a
point about giving of a contract to a
labour co-operative society in Bilaspur
division. He said that some favouritism
or something was being done to a parti-
cular contractor and that the Railway
were departing from the established
policy of giving preference to co-operative
societies. In this connection; I have to
say that no favour has been shown nor
will be shown to any contractor...

SHRI DHIRESWAR KALITA : To
a private contractor.

SHRI R. L. CHATURVEDI : To any
contractor, whether public or private
contractar.

In this particular case referred to by
Mr. Indrajit Gupta, it was decided that
open tenders be invited and in that the
Society had also given its tender.
Weighing all the things, taking cverything
into consideration...

SHRI DHIRESWAR KALITA : The
question is whether co-operatives will be
given preference or not.

SHRI A. 8. SAIGAL (Bilaspur) : Here
it was the lowcst tender. We do not want
to run it at a loss...(/merruptions).
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SHRI R. L. CHATURVEDI : There
are two things here. One is what Mr.
Saigal has said, that it was the lowest
tender...

SHRI NAMBIAR : How does he
know ?

SHRI A.S. SAIGAL : Those who
are representing told me.

SHRI NAMBIAR : That is a private
thing. How did he know about it ?

SHRI DHIRESWAR KALITA : He is
in league with the contractor.

SHRI A.S. SAIGAL : They cam: to
me.

SHRI DHIRESWAR KALITA : The
cat is out of the bag. (Interruption),

SHRI R. L. CHATURVEDI : The
moot point is whether the Railways give
preference to co-operative societies or
not. About contracts of a value of
Rs. 1,20,000 and less, the policy is there.
We stand by that. But, while standing
by that policy, we have also to judge
the background of any society which
has functioned ; wec have also to sce the
working of the society. This particular
society has not had a good record. But
1 can assure the hon. Members that we
will not depart from our stand in giving
preference to co-operative societies, but
we will certainly weigh the past record of
the society and will see that justice is
doae. If we find that preference should
not be given to a particular society, natu-
rally in that casec there will be open
tenders, and in open tenders, the
lowest tenderer will get it. In the
case, that particular society also gave
its tender, and it was given to the
lowest tenderer. To remove  any
misapprehensions in the mind of hon.
members, I may assure them that full
justice will be done and all instructions
will be fully gone into.

SHRI DHIRESWAR KALITA : What
about creating divisions in N. F. Rail-
way ?

MR. CHAIRMAN : | am sorry I
cannot allow this.

SHRI DHIRESWAR KALITA : On
a point of information.

MR. CHAIRMAN : No, no.
MR. HEM BARUA.
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SHRI HEM BARUA (Mangaldai) :
The Railways are a vast network and
from that stand point are the most
massive public utility services in this
country. The responsibilities of the
Railways lie not only in collecting
resources but also in discharging their
duty towards the travelling public.
Whatever that might be, the Railways
must become more dynamic and more
efficient ; there is no doubt about it.

I welcome Dr. Ram Subhag Singh to
his new responsibility. Dr. Ram Subhag
Singh has beea described by an American
paper as a man who walks slow but
thinks fast. He has also been described
as the future Prime Minister of India...

SHRI NAMBIAR : A former Railway
Minister became the Prime Minister of
India—Shri Lal Bahadur Shastri. So,
there is a precedent.

SHRI HEM BARUA : Thc American
paper has described him as a very
dynamic man. I only hope that he will
impart some of his dynamism to the
working of the Railways.

Before 1924-25, the railway budget
was part of the general budget. Now
it is an independent budget. But this
independence does not mecan that it
is independent of the general economy
of the country also. The railways have a
fundamental responsibility to discharge
towards gearing our economy in the
intercst of the country as a whole.
Therefore, although the railways have a
separatec budget of their own, it is not
independent of the economy of the
country.

When I read the railway budget pro-
posals, 1 do not find in it any encoura-
gement to gearing up our gencral econo-
my. On the other hand, it tries to
sustain and nurse the belief about the so
called recovery in our economic trends.
The Railway Minister himself spoke
of a 5'7 per cent recovery in industrial
output and indicated a surplus in the
budget. This surplus in the budget has
come in four years, no doubt.

When Shri Poonacha was Railway
Minister, he also envisaged a surplus
of Rs. 1 crore. Now Dr. Ram Subhag
Singh envisages a surplus of Rs. 191
crores. This is a very meagre, illusory
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surplus. What is the difference between
the two surpluses ? Oae is of Rs. 1 crore
and another of Rs. 1.91 crores.

SHRI NAMBIAR : 91 per cent more !

SHRI HEM BARUA : Whatever that
might be, this fond hope of Shri Poon-
acha was dashed to the ground by sub-
sequent developments. I only hope and
trust that the found hope nourished by
Dr. Ram Subhag Singh will not also bz
dashed to the ground by later or sub-
sequent devclopments.

Is the improvement in the finances of
the railways rcflective of the efficiency
in the operational or administrative set-
up of the railways? No. We must
remember that in the Fourth Plan period
also, the railways will also have to dis-
charge a lot of responsibilities. Apart
from carrying raw materials, they shall
have to lift finished products also, and
the machinery of the railways must be
geared to that effect.

It has been said that 20 per cent of the
carrying capacity lies idle. But why
should we forget that there is an increase
in the operational ratio also ? It was
74:4 per cent in 1963-64 ; now it is 81.4
per cent.

Now the Minister proposes to curb
all unremunerative expenditures. He
should not only do this but should cut
down all expenditures that do not produce
anything.

There is another phenomenon. Alth-
ough 20 per cent of the carrying capa-
city lies idle, there is, no doubt, a
shortage of wagons. Bacause of this
shortage, foodgrains meant for different
parts of the country to feed the starving
and famine-stricken p:ople, flood-stricken
people, could not be carried in time. I
r ber 15,000 of foodgrains
were allotted for Assam during last year
when flood ravaged the State, but only
7,000 tonnes could be moved from Cal-
cutta to Assam. The rest could not be
carried because no wagons were avail-
able in time. That is the trouble.
Therefore, to place much reliance on
these improvements will be to place
reliance on an illusory thing.
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The hon. Minister has said that the
financial position of the railways is
somewhat better. I do not know on
what he bases his optimism. At the
same time, some of his subsequent
remarks might belie that illusion.

One most encouraging thing is that
passengers fares and freight, are not
raised. At the same time, we must not
forget the dark hint in his speech where
he has talked of raising resources.
Raising resources must not mean an
increase in the passenger fares or traffic
freight. At the same time, we must not
forget that there was an increase by 10
per cent of all passenger luggage traffic
—of passenger rates and freights. A
few days before the Railway Budget was
presented to the House, this happend.
Itis a clear instance of by-passing of
Parliament. Dr. Ram Subhag Singh is
a known democrat, and I have so much
of trust in him. He must find out how
Parliament can be by-passed by these
clever manipulations of his depart-
ment.

16 hrs.

There is a proposal to rationalise
the freight structure. It must not mean
increase in freights or fares. If there
is an increase, I think that will be omin-
ous.

The Budget proposals also say that
there will be increase in ordinary work-
ing expenses by Rs. 26 crores. At the
same time, he says that there would be
an increase of Rs. 4.20 crores so far as
fuel is concerned.  Since coal has been
decontrolled, do the railways have to
pay more for coal, or is it because of
the fact that 20 per cent of the coal is
pilfered on the way before reaching the
delivery points ? Pilferage has beeome a
permanent feature of the railways. 1
want to know whether strict vigilance
has been excrted to sec that it is stopped
so far as the railways are concerned.
I do not know what he is doing in that
regard.

The hon. Minister speaks of reducing
expenditure which is unremunerative.
It is a good thing, but at the same time,
is there not duplication in his Ministry,
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His ministry has an army of officers like
any other ministry in the Government
of India, but at the same tims he has a
Board also to look after the affairs of
the railways. In spite of the existence
of this Board, ticketless travel is on the
increase, accidents are there, and the
trains run late, and there is no profit
also. I would say that the Railway
Board is redundant, and it should be
wound up like a sheet of paper, because
itis a honeycomb of bureaucracy and
nothing more. When the army of
officers in the ministry cannot look to
welfare of the railway travelling public
or cannot run the railways well, what the
is the use of having a Board which has
also failed in its primary tasks.

The railways lose annually Rs. 22
crores due to ticketless travel. Nine
lakhs of people travel witdout tickets.
What a stupendous sham= to this coun-
try.

The TTEs have their own problem.
They have been deprived of looking after
the reservations of two-tier and three-tier
sleeping berths in the coaches. That
means it will affect their promotion.
That has to be looked into they should
be trcated as running staff in which case
they will get certain advantages which
they are not getting now. With a set of
discontented and dissatisficd people, it
is not easy to run the railways.

The Railwaymen working in Assam
have to face great difficulties, as they
had to during the Chinese aggression and
during the operations against the hostile
Nagas. We have to recognise this
fact.

There is another scction of worke:ss
under this railways, that is the coatrol
staff. Two pay commissions have sugg:ted
that there should be a lift in thzir salaries.
Have the Government taken any notice
of that ? The Railway Board had by-
passed that mercilessly, although the
Railway Board is convinced of this fact.
The work of the coatrol staff is strenu-
ous and no attention had be:n paid to
that.

There werc several questions raised on
the floor of the House about pilferage
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of railway goods. Electric bulbs, door
handles and looking glasses are carried
away with impunity from the compart-
ments. Who are responsible for that?
India expccts every man to do his duty.
It is done ? These are small matters to be
looked into. I was travelling from
Mariani to Gauhati one day ; after two
or thrce days I travelled on my return
journey in the same compartment and
found that the looking glass was missing.
In the course of two ways, somebody
had taken it away. Are there any
railway men responsible for the safety
of such railway property ? Should not
somebody be held responsible for this
pilferage ? It has become a permanent
feature of the railway and that pains me
most to say so, whoever might be guilty.
There is pilferage of coal and other
railway property. Nobody should forget
that the lost property is to be replaced
and involves lakhs of rupees, money
which has to come from the poor tax
payer’s coffins, if not coffers.

The railwaymen demanded rationalisa-
tion of their pay scales according to
the necd based minimum wage. But
the Government derecogniscd the railway
union. Can you solve any problem by
de-recognition ?  This  de-recognition
should be withdrawn. What happens ?
The Hon. Home Minister has given
some concessions by one hand and had
taken them away by another hand.
About 350 pzrsons in Assam had arbitra-
rily been transferred from their place of
duty ; 1,200 are still under orders of sus-
pension. There are thousands of others
in the country who are cither under orders
of transfer or on suspension. You
cannot scrve the country or the railways
with a band of discontented men. When
pilferage takes place, I would like
the railway protection force men to
shoot down anybody who is found
in the process of removing steathily
railway proparty. But what does that
force do ? It goes on shoot-
ing the innocent railway workers and
their wives and children. I saw with
my own eyes injuries of women and
children in New Gauhati and Mariani
caused by the bullets and beatings of
men from this force. It is strange;
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because their husbands went on strike
on 19 September 1968, these women and
children were beaten ! I have seen the
injurics on their bodies. All the
communal and racial ire had been let
loose on these women and children
becaute they happened to be Bengal
women from East Pakistan. I do not
want to describe it further ; that will be
too much.

The report presented to us on acci-
dents had come down. Have they really
come down ? When accidents happened
in Assam, there was a ready excuse that
it must have happened because of
sabotage by the Naga hostiles. But
have they ever carcd to examine the
track condition in Assam ? Never.

Now, when an accident takes place,
what happens ? The work of enquiring
into the accident is entrusted to the
railway officers themselves. The hang-
man is asked to give a verdict on the
man hanged | That is what is happen-
ing in this country. Therefore, the real
truth about the accident does not come
out. Has the real truth about the
accident at Lakhiserai station in which
18 persons were killed and some injured
come out? It has not come out.
Everything is hushed. Everything is
hushed up in the lap of the Government.
that is the trouble.

Then there is the divisional scheme.
This divisional scheme was announced
whith a lot of flourish. But what is
there about the divisional scheme ? The
Government says that the divisional
scheme will improve the performance of
the railways. In those railways which
have the divisional scheme, in what way
is the pcrformance of these particular
railways which have been enjoying the
benefits of the divisional scheme better
than the performance of these railways
which do not or did not have the divi-
sional scheme ? Nothing. What is the
divisional scheme for ? Assam has
been robbed of her rightful share of the
railways. Out of the 5225 km of
railway track on the Northeast Frontier
Raiilway, 2,091 km fall within the State
of Assam, and yet Assam is neglected.
Why don’t you make a divisional head-
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quarters ?  You have only one division,
namely, Lumding. Why don’t you
make a division for Gauhati and another
for Rangiya to serve the people living on
the northern banks of the Brahmaputra ?
(Interruption)., May I tell you that negli-
gence of Assam is a keyword in the
dictionary of this Government ?

DR. RAM SUBHAG SINGH : Not
in the railways.

SHR1 HEM BARUA : In the
railways also. Railways are a part of
this Government. You are neglecting
Assam as much as you can ; you do not
take into account the strategic importance
of Assam and you do not take into
consideration the fact that Assam is a
backward State. You go on neglecting
that State like anything. That is the
trouble.

Do you know there has been a demand
from the people of Assam for a broad
gauge line up to Dibrugarh ? Why do
you by-pass this damand ? What a
simple demand is it? It is just an
extension of the broad gauge line.

MR. CHAIRMAN : One minute
more.
SHRI HEM BARUA Yes, Sir.

I am concluding. I would like the
Ministers’ speech for one thing: He
has spoken about the insane attacks on
the railways. The railways have been
the symbol of authority and now they
would bc more so because Dr. Ram
Subhag Singh is there. Whatever that
might be, any attack on the railways or
any property—and property today is not
Government property, but it is public
property, and  everything is public
property and nothing is Government
prop:rty—is bad. Everything is public is
property in the context of Indep:ndence,
and any attack on it is bad for the
country. Thercfore, we must take a
very serious note of this. In order to
protect railway property, I would go
so far as to suggest the imposition of
a punitive tax on the people living
round the railway stations. Why should
psople go over the railway tracks and
railway stations and damage the railway
property like that? A bus bumt, a
railway station or a rajlway wagon
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burnt, is a part of India burnt,
and it is a stupzndous shame for the
country.

I congratulate the Raiiway Minister
on his pointing out the insane attack on
the railways. At the same time, I
hope and trust that he would be able
to infuse some of his dynamism into the
working of the railways. The railways,
need one thing: Improvement and
efficiency. When I talk of improve-
ment and efficeney, it embraces effici-
ency on all fronts, Thank you very
much,

SHRI RANDHIR SINGH : Mr.
Chairman, Sir......

MR. CHAIRMAN: Oaly five minutes.
I have got a list containing 23 namss
from the Congress Party. 1 request you,
therefore, to conclude within five minutes.

SHRI RANDHIR SINGH (Rohtak):
Yes, Sir. It is a matter of pro‘ound
gratification and encouragement and con-
fidence that Dr. Ram Subhag Singh is
presiding over the destinies of our
railwaymzn, and I would very much hope
that things would take a better turn. I
may make a few suggestions with your
permission and I hope that the Railway
Minister would look into them and
implement them if he finds them viable
and wise.

Firstly, it is about the Railway Public
Scrvice Commission. There is a law of
inheritance and succcssion prevailing in
the railways for appointm:nts, A railway
officer’'s son becomes a railway officer,
a clerk’s son becomcs a clerk, a guard's
son bescomss a guard and so on. The
hon. Minister being a kisan and myself
bzing a humble worker or the pcasantry,
I submit that 80 per cent of the posts—
big and small—should be filled by re-
cruitment from the peasantry. The
railways should becoms kisan-oriented.

My second complaint is about certain
difficulties of the army people. The
strength of the army has been more than
doubled, but the reservations in railways
for them are scanty. Our jawans trav-
elling from Nagaland or Kashmir have to
stay on the platforms for days and nights
before they get accommodatioa in the
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trains going to the interior of the country
to meet their kith and kin. We say,
*“Jai Jawan, Jai Kisan” but my personal
experience is our military men do not
find accommodation in trains. Kindly
sece that the reservations are increased
four or five timzs. What prevails now
is the old British pattern.

Then, T come to th: difficulties of
peasants in regard to canals, channcls and
drains. Whenever a farmzr applies for
irrigation channel and your railway line
intervenes, he has to wait for years and
dccades.  In these days of food shortage,
such red-tapism and procedural delays
should be cut down.

At present, when there is a bridge,
the expenditurc on the side line to be met
by the pzsantry. 1 submit that th: ex-
penditure should be mst either by the
railways or by thc State Government
concerned. The peasants should not be
burdened unnzcessarily in this manner.

16.18 hrs.
[MR. DEPUTY-SPEAKER ir the Chair]

Then, I find that railway lands are
Jeased out indiscriminately. Would the
hon. minister sec that landless peasant,
Harijans ond ex-servicemen are allotted
these fertile lands on ecither side of the
railway lines? If there are any rules
which are causing hardship in this matter,
he should rem)ve it. If you cannot allot
it, you can entrust it to the village
panchayats concerned.

The hon. minister was kind enough to
show us the Rajdhani Express. It is very
good. But that is meant for rich people,
M.Ps.,, etc. What about humble poor
people ? There should be a third class
Rajdhani Express for them. You can
call it Janta Express. Kindly let him
examine whether this proposal will be
viable.

Coming to uneconomic lines, there
is the Rohtak-Panipat linc. It has been
restored only upto Gohana. You are the
architect of this. Would you kindly
restore the remaining 20 miles also ? The
holy nams of our late Prime Minister,
Shri Lal Bahadur Shastri, is associated
with this line. You were kind enough to
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make a promisc, The Deputy Minister
also went to my constituency and made
some promise. You also made a promise
to me at different times when I made my
submission to you. Would you kindly
make this announcement unequivocally on
the floor this House that this line from
Rohtak to Panipat in this great Haryana
State, a State of jawans and kisans, a
State of disciplined soldiers, wlll be
restored fully within two year ?

Since you are in charge of this
Ministry, something rovolutionary should
be done. Would you kindly see that
either the Railway Board is entirely
wound up or it is made more democratic?
We want to see that you function as the
real Minister, the most democratic
Minister and your writ runs throughout
the country. We do not want the officers’
raj to run in the Railway Ministry. I
wish some change for the better comes
about. You can yourself find out the
alternative. Either it can be a corporation
or something else which we may call an
advisory body. What should be the
substitutc or alternative for the Railway
Board I leave it to you to decide. 1 only
want that Dr. Ram Subhag Singh should
be the person to overhaul the entire rut.

Then I come to the question of
over-crowding. This over-crowding is
due to ticketless travelling. Kindly
catch hold of the ticketless travellers,
big or small, and do not spare
them. Every penny not paid is a national
loss. He may be a leader, a member of
Parliament or a member of the Legislative
Assembly. But if he is travelling without
a ticket he should be punished, Fight
against ticketless travelling should bc a
battle of the nation. Over-crowdiag is
due to ticketless travelling. it has
became a fashion in this country. I would
request you to deal with it in a more
firm manner and sco that this ticketless
travelling is put an end to.

Another thing I would like to submit
is kindly restore public confidence in the
ralilways. Wheaever there is a talk about
railways there is mention about
robberies, dacoitics, kidnapping and so
on. During the British days this used
to be the safest transport. 1 would
request  the Miaister (o go round
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pro bone public, to go round incognito
and see things are improved. The in-
crease in the incidence of cnme is deplo-
rable. I would request him to sec that
confidence is restored in the minds of
the people. It is ultimately the reputa-
tion of the railways that is suffering.
The roadways are making dividents at
the bad reputation of the railways.
Kindly sec that something is done.

I now come to my own constituency,
Rohtak town proper. There are displaced
persons who have settled down in a place
known as Gandhi Camp. What a name
and what a camp? And who are the
people residing there ?  About 30,000
people from West Pakistan and some
people from  East Pakistan are
staying there. They are very patriotic’
people. You have to consider a small
request of theirs to extend the Gohana
Panipat line to their camp. A request in
this connection has alrcady be:n made
to the Ministry. That may be sanctioned.

Then, in Shilakedi there is a halt
station on panipat-Jind line. That should
be taken over as a flag station,

I am sure all hon. Member admire the
personality and the sweet resonableness
of the new Railway Minister, who is
friendly to all. I have no doubt that
when he comes to present his next rail-
way budget he will declare that all the
suggestion and proposals which we have
made this year have been implemented
so can know that he is a man of action
and he docs whatever he says.

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
PARIMAL GHOSH) : Mr. Deputy-
Speaker, Sir I rise to intervene in the
railway budget discussion which has been
going on for the last few days in which

many hon. Member have participated
During the course of the discussion
many hon. Mcmbers have expressed

their concern aud also given valuable
suggestions. 1 regret very much that
I was not present for a few days during
the discussion as I was slightly indispos-
ed. But I have gone through all the
papers and 1 have carefully ooted the
suggestions, comments and concern ex-
pressed by various members about the
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working of the railways and their short
coming.

It is trne that there are many short-
comjngs in the operation of the railways
in the matter of both goods and passenger
traffic. It would always be our endeavour
to rectify as quickly and efficiently as
possible these shortcomings so that the
difficulties faced by the people may be
eliminated. But when we look at the
problems we should also look at the
background of the stressess and strains
that the economy of the country has
undergone during the last few years.

Before I go into the details, I would
like to mention that though we had a
deficit budget in the railways for the last
two years, the basic financial position of
the railways remains quite safe. I would
like to make this point vcry clear. The
railways have never incurred any loss in
their operational expenses. They have
also not defaulted in their liability to pay
dividend to the gencral exchequer.

In our country railways is the largest
public sector enterprise in which about
Rs. 3,000 crores has already been invest-
ed, It is the general desire of the House
that the railways are run on a purely
commercial basis. Though we wish it
very much that the railways should be
run on purely commercial basis, it is a
fact that we cannot ignore many of
our social obligations and we
cannot forget that railways are also
a public utility concern.

For the last so many years the railways
are carrying vast commuter traffic in the
suburban sections where we do not cover
even our operational exp:nsas. There
are many other ficlds where we quote a
Jow rate e.g. food, fertilizer, cement, iron
ore and coal. Then, we give very heavy
concessional rates for items meant for
export,

In many other countries these are
items which are met from the general
exchequer but in the railways we are
meeting these things for such a long time
because we had a big cushion to meet
them. But under the present conditions
it constitutes a heavy strain on the al-
ready tight financial conditions of the
railways.
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When 1 speak about the railway’s
financial position I would like to say
that in last two years we had just struck
a bad patch because of the unexpected
full in the development of the country’s
economy. I am sure that with the current
recovery the position of the railway’s
finances will improve to a very great
extent.

Now I would like to deal witn some
of the financial aspects that have been
mentioned particularly by my hon. friend,
Shri Nambiar, and also by Shrl C.C.
Desai. Shri Nambiar particularly men-
tioned that the deficit of thc railways
was fictitious as the contribution to the
Depreciation Reserve Fund was unscienti-
fic and that the rate of dividend pain to
general revenues was excessive.

Regarding the Depreciation Reserve
Fund I would like to mention that in
this we have followed the recommenda-
tions of the successive Railway Conven-
tion Committees since its inception from
1945 till 1965.

SHRI NAMBIAR ; That itself is
unscientific. That is my point.
SHRI PARIMAL GHOSH : What is

the basis of allocating a Depreciation
Reserve Fund ? The main purpose of
that is that we have to take up certain
replacement works and this Fund is
specifically meant for the replacement of
the depreciated assets. So, if there is
any shortfull in the Depreciation Reserve
Fund, it will only mean that we will not
have sufficient money available even to
take up thosc replacement work which
would be absolutely necessary from the
point of view of operations.

Regarding the contribution to the
gencral revenue, here also we simply
follow the procedurc mentioned and
recommended in the successive Railway
Convention Committee up to 1965.

SHRI NAMBIAR : What is the
scientific basis there ?

SHRI PARIMAL GHOSH :
Convention C ittee the Members of
Parli were s and it has besn
passed in the House. We are simply
following the recommendations of that
Commuitee.

Of that
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SHRI NAMBIAR : That by itsclf
does not give it a scientific basis.

SHRI PARIMAL GHOSH: W:
have set up a new Convention Commi-
ttee so that the new Convention
could be co-terminous with the Fourth
Plan period. I think, Shri Nambiar is a
member there and whatever criticism
he has, he will get ample opportunity
to put forth his viewpoint in the next
Convention Committee. [ will be very
happy, certainly, if by his intervention
the dividend liability is reduced.

SHRI NAMBIAR : It is not scienti-
fic ; it is not sound.

SHRI PARIMAL GHOSH Shri
C.C. Desai has referred and has shown
his concern about the industrial revival.
On the basis of what we have mentioned
in the Budget speech, we have thought
that 8 million additional revenu: earning
tonnage would be acheived this year.
It is based on the fact that from Ist
April to D:cember, 1968, we have al-
ready lifted 5.5 million additional revenuc
earning tonnage.

From the report the we have so far
received of the working in January,
1969, it is apparent that we have already
lifted about 1.4 million tonnes of addi-
tional revenue traffic which will total to
6.9 million tonnes and which will have
leave a difference of only 1 million and
odd tonnes to achieve the additional
revenue of 8 million tonnes for which
we have yet full February and March,
So, the basis on which we have based
our anticipation is correct. This is also
an indication of a normal and a gradual
revival of the cconomic developm:nt in
the country.

In regard to some of the works pro-
grammes, my hon. fricnd, Shri P, Venka-
tasubbaiah, also mentioned that th:
Railways, in planning their new lines or
in their developmznt, should not b:
guided purely by the idea of a profit
incentive or a profit motive. As I have
already mantioned, though I wish very
much that the Railways could run purely
on a commercial basis, I have alio
stated that there are so many social
obligations which we c¢an escape. But
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even then, whenever we have to consider
the construction of few lines, we cannot
escape thinking that we have to take
into consideration that the railways capa-
city to cater for the increased traffic
in futurc may not lag behind. But
at the same time we must not undertake
the construction of a line which may
be unremunerative in futurc and may
cause heavy drain on the public ex-
chequer. So, the basic creteria of what
we have planned out in the Fourth Plan
period are that the development should
take place basically on the idea of a
qualitative improvement, not purely on
quantitative expension. If we could
achieve that, there will be a better and
maximum utilisation of the assets that we
alrcady have. On the basis, we have
taken up a perspective plan for the
coming 10 or 15 yecars. We have pro-
grammed that in respect of somec of the
meter-gauage sections in which we find
that, in future, the traffic that is likely
to be generated will be vary heavy and
it may not be possiblc for the existing
metre-gauge  sections to take up that
load, we can, gradually, convert some of
the main arterial mectre-gauge section
to broad-gauge sections so that wet can
avoid the inter-change points and bottle-
necks of transhipment and we can avoid
many of the pilferages and other things
that arec happening today, On that
basis, we have also decided that in the
Fourth Plan period we will take up at
least 1400 km. for conversion from
metre-gauge to broad-gauge.

Regarding some of the other lines
mentioned by Shri Venkatasubbaiah, my

colleague, Shri R.L. Chaturvedi, has
already replied.
Another point that Shri C.C. Desai

mentioned was that we should give top
priority for doubling instcad of spending
money first on any other construction
or to opcrational affairs, To some
extent, 1 agrec with the logic that has
been put forward by Shri Desai. But
the fact remains that doubling of broad-
gauge lines bccomes very  expensive.
The average cost per km. of broad-
gauge doubling will account for about
Rs. 9.5 lakhs today. So, before we

ider could all doubling, we should
try to find out whether the caapcity
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could be increased by any other msthod,
by improving the signalling or by intro-
ducing dieselisation or by improving the
methods of C.T.C. so that instead of
going in for doubling, we can increase
the existing capacity of a single line to
a very great extent. Even then, in the
Fourth Plan, propose to take up
about 1,770 kms. of doubling of the
lines.

I would like to refer to the points
ralsed by Shri Indrajit Gupta regarding
Darjeeling-Himalayan  narrow  gauge
line and also Mal-Domohani line. I
am sure that Mr. Indrajit Gupta knows
that the Darjeeling-Himalayan line is
running at a very hcavy loss and the
traffic that we get there is very insigni-
ficant. During the unprecedented floods
that had taken place in north B:zngal,
the damage that had bcen caused there
and the breaches that had occured there
are so vast that we have to have a re-
thinking and makc out a programme as
to how best we could recommission
this line. We want to recommission
this line from a completely different
angle, basing it purely from the tourist
point of view, so that the recommission-
ed line could be a model one and could
attract more tourists and also increase
the traffic position. For that, we are
now under consultation with the Minis-
try of Tourism and Civil Aviation; they
are also going into the matter, and as
soon as we get their report, the construc-
tion of that line will take place.

Rezarding Mal-Domohani line, the
Mal-Lataguri section has already been
racommission:d and trains have started
moving. Regarding the other part of
Mail-Domohani line, that portion is very
heavily damaged because of the ravages
of the river; the course of the river is
so uacertain that even now it has not
been possible to find and locate what
could be the final location of the resto-
ration line. This matter has also been
taken up by the Ministry of Irrigation
& Powsr and they have already consti-
tuted a Study Team who are going into
the eatire area to find out what could
bz the final solution to stop that kind
of a ravag: in future. Oaly after this
report is brought out, we will take up the
construction of that line,
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Now I come to a very important
point, i.e, the Calcutta Circular
Railway, a matter which has been
discussed in this House and also

outside the House for such a long
time. It is very necessary that I make
this point very clear. This point
was also raised, a few months ago,
as a half-an-hour discussion, and I
was secing very carefully the utter
frustaion of many of the members over
our not being able to spell out in
concrete terms what be the real
objective, what is the real
intention of the Railways, about the
Calcutta Circular Railway. At that
time also I had mentioned that we
had taken up the matter with the
Planning Commission ; they had consti-
tuted a Metropolitan Study Team and they
had submitted a report and that report
was under consideration. W2 have consi-
dered that report and on the basis of
that, we had long discussions with
the Planning Commission. We had
made it very clear to thc Planning
Commission that the position of the
suburban traffic in Calcutta and
Bombay had almost reachecd a chocking
point, and that unless and until
something was done, it would be
difficult for the Railways to maintain
even the cxisting scrvices. The
Planning Commission, I am very glad
to say, have gone into that matter.
realised thz difficulties, appreciated
the position and have allotted a fund

outside the Railways Allotm:nt. I am
very glad to announce that we are,
going to take up that line and for

that, we have allocated a certain sum
for the final location survey ; the final
location survey 1is aiways necessary
when we want to take up the final
construction of a particular line. This
final location survey may take from
six moaths to one year, but in the
meantime, we can go ahead with the
construction. But here there are
certain points which I would like to
bring to the notice of the hon.
members. My  hon. friend, Mr.
Inderjit Gupta, is not here. Out of
the total expanditure of Rs. 29 crores
that has been envisaged for this
construction, Rs. 4. crores will be
specifically required for land acquisi.
gion. It is not only a qusstion of money,
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The alignment will be passing through
Calcutta’s built-up areas, and hefore
coming to a conclusion, I personally
passed through these alignments and
scrupulously tried to see that we took
the minimum areas which had been
built up so that the difficulties to the
people could be at a very low level.
I can mention here that out of the
total requirement of land, only 20-25
per cent will be on developed area
and I am sure the devclopment Trust
will hand over to the railways free
of charge the rest of the land which
fs not built up and the Port
Commissioners  will give technical
sanction for only allowing our line to
be built up on their land because
most of our scctions will be on their
land. Only it is a question of a
technical sanction which could be
given at a nominal rent on a long
lease basis. This point also has been

cleared. I hope now that the main
point regarding the circular railway
is covered and the matter has been

finally settled.

Now I comc to one of the staff
matters. Shri Nambiar has already
mentioned about some points raised
in the Kunzru Committec report of
1962 where they have  specifcally
mentioned that in some sections
there has be=n some shortage of staff.

SHRI NAMBIAR : The Wanchoo
Committee Report, first part.,
SHRI PARIMAL GHOSH: In

that report also they have mentioned
that it is a fact that there has been
some shortage to the extent of 5 per
cent at that time, but it has been
diminished to a verv great extent, and
it has come down to ].4—3 per cent
in some of the categories. I have no
doubt In my mind that this shortage
also is being filled up as early as possible.

The other point relates to the
19 September strike. Out of the
total number involved in this strike,
approximately 90,000, 73,000 odd were

permanent and 16,000 temporary. In
accordance with the decisions taken
by the Cabinet, the first thing we

have dope is to issuc instructions that
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all those staff who were retrenched—
that is, either permanent or temporary—
purely on the ground that their
participation was confined to absence

from duty on that day, should be
taken back.
SHRI HEM BARUA : But it has

not been implemented. That is the
trouble.
SHRI PARIMAL GHOSH: To

that extent, they have implemented it.

Regarding some permanent and
temporary staff still under suspension,
their number is 3,700 odd. Some of
them have alrcady been taken back
and some cases are under consideration ;
many morc will be taken up. There
are some cases still pending in courts.
As soon as thcse cases are complete,
I can assure the House that I will
review these cases, and wherever
possible......

SHRI NAMBIAR : There are also
cases which are not in the Courts,
cases of departmental suspension.

SHRI PARIMAL GHOSH : There
are some such cases, I will review
them and wherever they relate to only
absence from duty or other minor
infringements, they will be considered
for relief.

AN HON. MEMBER : Too
and general.

vague

SHRI NAMBIAR : The trade unions
passed the resolution concerning the
strike. Therefore, their leaders should
not be classified as those who instiga-
ted the strike. They must come under
the normal procedure.

SHR1 KIRUTTINAN (Sivaganja) :
Even temporary staff are under
suspension.

SHRI PARIMAL GHOSH : Some
of the temporary as well as permanent
staff are under suspension. Their
total number is about 3,700.

Out of that, 400 we have already
taken back. Some of the other
cases will be reviewed, and they will
be taken back.
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SHRI NAMBIAR : Why should it
be half-hearted ? There must be
generosity, Start with a clean slate,
The rail must run.

SHRI PARIMAL GHOSH ; I can
assure Shri Nambiar and my friends
that we will certainly look {into this
matter and show such leniency as
possible, and we will consider and
settle the matter as early as possible,
because it is not my intention to hang
on this point and go on discussing it
on every occasion here.

SHR1 BALRAJ MADHOK (South
Delhi) :  You are talking of a
general, blanket approach. That s
not a correct approach. I would

request you to scrutinise cvery case on
merits and decide quickly.

SHRI PARIMAL GHOSH : That is
exactly what we are doing.

SHRI NAMBIAR : Six months have
passed, and the employecs have
suffered enough, and if he wants to
delay the whole thing again in the
name of going into each case, 3700
cases will take a long time.

SHRI PARIMAL GHOSH : Out
of 90,000 now it has come to 3,000.
You cannot say it is being delayed,
and even thosc cases where there are
charges are also bcing reviewed, and
many of them have already been
taken. The rest are under conisderation.

SHRI S.M. BANERJEE (Kanpur) :
The Home Minister said the other
day that cases where no violence is
involved, will be sympathetically
considered. My only appeal to the
Rallway Minister is that if there is
no violence or moral turpitude, they
should be taken back.

SHRI PARIMAL GHOSH : They
will be taken back. I will check up the
cases where violence is notin volved, so
that such cases are concluded quickly.

My senior colleague
the other points.

SHRI JAIPAL SINGH (Khunti) ;
We have been hearing about this
circular railway for Calcutta for I do
pot know how many years. 1 would

will reply to
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like to know why they have
thought of an underground railway.

SHRI PARIMAL GHOSH :
very glad the hon.
raised this point. The last time when
I was answering the half-hour dis-
cussion, I myself mentioned that
though we have now decided to
take up the circular railway, the
circular railway is not going to solve
the problem of Calcutta, it might
ease the problem to some extent,
That point we have further discussed
with the Planning Commission and the
Planning Commission has agreed and
allotted a separate fund, and we have
decided to undertake a techno-economic
survey which we are going to take
up in 1969-70 for  underground
railway and ultimately for Cacutta,
Bombay and Madras and Delhi also
so thta these things also could be
taken up. The construction work
would be taken up within the fourth
plan petiod.

never

I am
member  has

SHRI S.M. BANERIJEE :
being delayed only because it is
circular. It is coming back to the
same point, that is the difficulty.

This 1s

SHRI K. M. KOUSHIK (Chanda) :
Though the speech of the hon. Railway
Minister while presenting the budget gave
us a sigh of relief, still after going
through the speech 1 feel that there are
certain important omissions in it. For
example, if we read the recport of the
Railway Board for 1967-68 with regard
to the amount of compensation that is
being paid by the railways for pilferage,
loss, damage and delay, it looks to be
abnormal. In 1966-67 it was Rs. 5.45
crores, whereas in 1967-68 it is Rs. 7.22
crores. Both the reports of the Railway
Board and the speech of the Railway
Minister are silent on what they have
be:n doing to reduce this mounting
burden, and we cannot be complacent
about it. It is mounting every year.
It was previously Rs. 2 crores, it went
up to Rs. 3 crores, and now it is Rs. 7.22
crores. At this rate I think in 1968-69
it cannot be anything less than Rs. 8 or
Rs. 9 crores. This is not a small sum,
and we have to plug all the loopholes.
Otherwise, the railways will not have a
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favourable budget, and they will be open
to criticism.

My hon. friend Shri Hem Barua has
already mentioned about pilferage of
railway property. There was a news
item which appeared on the 22nd of last
month in one of the Hindi newspapers.

It says that a railway servant ap-
proached the railway protection force
and brought to its notice that wagon
looting was taking place and that it must
be stopped in the Balharsha railway

yard. The railway protection force
man asked him in rum : what have
you to do with it? If people
want to take things - from the
yard, let them take it. Why should
you come in the way? When the
informant approached the ordinary

police also, thcy gave him the same
reply. The man was helpless. There
was a big news item in papers. I
request the hon. Minister to take
note of it and get the matter thoroughly
tnvestigated. It will be difficult to
control or stop pilferage unless such
people are  punished. Not only is
property  lost, but the railways
have to pay compensation for those
losses. This particular instance had
been highlighted because it is not
really desirable that officers belonging
to the railway protection force and
the ordinary police force who are
expected to be guardians of such
property are not only not doing their
duty ; and on the other hand they
are aiding and in fact helping such
thefts. This is deplorable. One of
the reasons why this happens {is, they
are stationed at a particular place for
a long period of time. They must
be transferred every six months ;
otherwise they acquire vested interests
in the gains of the wagon looters.
Transfers from place to place after
every six months of the R.P.F. and
police personnel will not create such
vested interests.

Other railway staff also, should
not be retained at one place for a
long time as they may create vested

interests in those places, by mixing
up with the local goondas as and
others. The hon. Minister should
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examine this proposition and see what
best he could do in such cases.

It seems that big railway yards in
Nagpur and other places are managed by
the armed military guards. In those
yards crores worth property is kept.
I understand reliably that after the post-
ing of such guards, there has been con-
siderable reduction in looting. I suggest
that similar guards be posted at other big
railway yards so that they may patrol
those yards. The RPF people are no good
because they are hand in gloves with
those looters. I hope the hon. Minister
will take note of this suggestion.

Mr. Hem Barua referred to Mogalsarai.
It has becom: a public scandal. Things
stolen from the railway yard at Mogalsarai
are freely sold in the bazars there ; the
purchasers arz all receivers of stolen pro-
perty. The armsd guards should bs posted
and should be authorised to shoot at sight
persons found uader suspicious circum-
stancss after suasct and before daybreak.
Othzrwise th=fts will not come down and
the public exchequsr will go on paying for
the mischief of these p:rsons, We cannot
also otherwise stop the looting of wagons.
If unfortunately anybody dies or is hurt
and the man is prosecuted, it must be the
respoasibility of the railways to defend
him before the court of law.

Another kind of fraud {s going on
under the open delivery system. Suppose
some five pairs of shoes are shortin a
package which is already damaged, at
the time of giving delivery of the package
there is a deal between the consignee or
ths person who takes delivery and the
station master. It is suggested to the
station master : ‘‘five pairs arec alrcady
short but you put the number as fifteen.””
So, you take five and I will take five ;
This sort of fraud is going on. This
matter should be seriously considered and
the claims in regard to the damage on

srsonal deliveries should be made before
the railway magistrate and once in a
week. This must be insisted upon in
ed, ordsr to see that this fraud is checked.
17 hrs.

Even in the matter of loading and
unloading the railway staff is absolutely,
callous. They do not inspect the wagons
with the result that the property ts damag-
and the railway will have to pay for the
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damage. In such cases wherever there is
negligence caused dus to the inaction of
the railway officers, very serious action
has to be taken against the persons con-
cerned. These are the several types of
deficiencies, and unless these are plugged:
the huge amount of compensation that the
railways are paying for loss, pilferage
and other things cannot be stoppad at all.

Then there is d:lay in the transit of
goods which is another factor that is res-
ponsible for the railways having to pay
compensation. There is the bogey which
is known as the divisional balance of
wagons. Each division has a balance
target of wagons. Bccause the traget
exceeds and one railway does not receive
the goods train from another division or
another railway and thus there is no free
movement of the goods, with th: result
that there is delay and delay means there
is compensation to be paid for the delay.
This bogey of the divisional target being
exceeded and for that ear, no goods trains
is received from one division to another.
Unless this is rectified, there cannot be
any free movement of trains and unless
there is free movement, we cannot mini-
mise the delay in transport.

Secondly, there is what is known as the
journal system which was scrupulously
observed in the past. That is, the guard
had to maintain a journal in which he
would faithfully mention what happens
from the time he took over to the time he
hands over ; whether there was any delay
and who was responsible for it if there
was any, whether it was a mail train,
passenger train or a goods trains, hc has
to record it in the journal. He would
make a note of all these things. After the
journal was received, it was buing scrutinis
cd at the divisional level and action was
taken against the persons who are found
to be responsible for causing the delay in
the movement of the train. But today,
the journal is sometimes observed and
sometimes not, and it is not sometimes
scrutinised, and nobody is taken to task
for any delay. This journal system has
got great importance in the control of the
movement of the trains. This must be
introduced and scrutinised carefully and
regularly, and the persons who are res-
ponsible for delaying the trains should be
dealt with promptly.
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About the control, Shri H:m
Barua said something. The controls
are actually mam:d by inexperi-
eaced men.  Previously, only assistant
station masters and experiencad guards
u;xd to bz put in charg: of coatrols for
th: running of traias. Today, there is
direct recruitm:nt and with just six
month’s training, pcople are allowed to
operate these controls, with the result
that for want of maturity, understanding
and expcrience, the controls are not
worked properly.  And what ultimately
happ:ns is that somstimes it so happens
that ths Grank Trunk Express, for
example, is made to halt for half an hour
and a goods train is given preference and
unless th: goods train is cleared, the
Grand Trunk Express cannot be let
ahead. This is the position that is
obtaining today, and ualess experienced
p:ople are allowed 10 man the controls,
things cannot improve ; and this is a

matter which has to be taken into
account.
Lastly, armed guards are required

to b: posted in the gaurd’s van. I have
com: across cise; where gaurds have
complained to m: that people stop the
train and loot the wagons ; the guard
is single and he has nothing with him,
he cannot be a match for the goondans
and he has to remain a silent spectator, If
you really want that the compcnsation
which is paid should be reduced, you
have be:n given armed guards for
the guard, and they must travel along
with the guard in his own van so that
the guard can take courage and be able
to face these goondas who are looking
the trains in between two railway
stations.

For reducing ticketless travel, it is no
use depending on railway pecople. If the
railway officers think that their staff are
honest, they would b: mistaken. If you
really want to reduce ticketless travel—it
cannot bs eompletely elinminated—it can
be done only by surprise checks by
magistrates who can be requisitioned
with the help of the State Government
and the High Court. I made this sug-
gestion when Mr. Poonacha was Railway
Minister. Magistrates can be requisi-
tioned and there should be surprise
checks by them without informing the
railway staff. Only then it can be reduced.
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The running allowance has been
fixed at Rs. 3,80 for ‘A’ guards, Rs. 3.70
for ‘B’ guards and Rs. 3.60 for ‘C’
guards. ‘A’ and ‘B’ categories of
guards put togecther form only 15 per
cent and the remiining 85 per cent are
are ‘C’ guards. The duties of ‘C’ guards
are absolutcly different. ‘A’ and ‘B’
guards work only on passenger and mail
trains whereas ‘C’ guards work on goods
trains. There is no knowing when the
goods train will come and go. In the
case of ‘C’ guards on goods trains,
threre is a lot of pre-departure deten-
tion, waiting duty and cancellation of
train, All these handicaps are not
there for ‘A’ and ‘B’ guards. With-
out taking all these things into consi-
deration, a bare minimum of Rs. 3.60
has bzen fixed for ‘C’ guards. They
should be given some compensation for
the factors I have just mentioned.

To give some incentive to the guards
there should be some sort of promotion
for them. Todoy there is absolutely no
scope of promotion. Previously they
had a chance to go to the control. Now
it is not possible. ‘C’ guards have no
scope cven to go to the ‘B’ grade.
Therefore, the scales of pay of the guards
should be ungraded, so they can have
some incentive to work satisfactorily.

With these words, I request the Hon.
Minister to seec what best be done for all
thesc things.

SHRI R. K. BIRLA (Jhunjhunu) :
Sir, Mr. Parimal Ghosh has just now
stated that the railways are trying to
move 9 million tonnes of additional
traffic this year. From the speech, I
find that for replacing old and worn out
waggons, thcy would require 8,861 new
waggons this year. The budget provides
for 9,220 waggons. If my information
is correct, to move oné¢ million tonnes
of traffic, they need about one thousand
waggons. Therefore, I cannot understand
how they can move another 9 million
tonnes of additional tiaffic if they are
going to place order only for 9220 wag-
gons. Out of which 8861 are to replace
over-aged and worm out  waggons.
If they are sincere about carrying
9 million tonnesof additional traffic, they
should immediately place an extra order
for 10,000 waggons without any delay.
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Shri Chaturvedi was mentioning some-
thing about the orders for wagons. 1
do not know from where he got the
figures. I am certain that there are
wagon factories in the country which are
starving,. Thos: wagon factories must
be asked to manufacture wagon without
any further delay.

I appreciate that the Railways have
been able to move 1.7 million tonnes of
wheat from Punjab and Haryana within
three months. But I have to make a
comment on this. This was done at
the cost of other traffic like coal, cement
and soda ash. I am sure the hon.
Minister will take into account that
is to be done we must place the orders
for wagons without any delay.

In my speech last year I had drawn
the attention of the hon. Minister to the
bottle-necks at the transhipment poiats,
which was a very important subject.
I am glad to say that conditions have
improved to a great extent at Viragram.
I must also say that there has been no
improvement whatsoever, according to
my knowledge and experience, at Delhi-
Serai Rohila, Hissar and Bhatinda.
Because Rajasthan is having a lot of
cement factories in the Fourth Plan,
Rajasthan is not able to consume its
entire production of cement in the State
itself. Most of this cement goes to
western U.P., Punjab, Haryana, Himachal
Pradesh, Jammu and Kashmir. There-
fore it is very essential that we must have
all the facilities of transhipment at
-Delhi-Serai Rohila, Hissar and Bhatinda.

Before I conclude, Sir, I would like to
make some practical suggestions for your
kind consideration. If they are implemented
I hope they will be in the interest
of the railways, in the intcrest of the
public and in the interest of the country,
Firstly, in Saurashtra region and Gujarat
State I would very strongly request you
that diescl locomotives should be used in
all types of trains. Locomotives run by
coal are very very costly in the sense that
coal costs Rs. 80 per tonne whereas
diesel oil is easily available in the area,
Even if it is imported it will be cheaper
than coal. Secondly, less coal for
locomotive will relieve some capacity for
other goods to move. Thirdly, last time
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I had drawn the attention of the Minister
to connecting Pilani to a railway station.
Pilani has got a university, which every-
body knows. It has got a research insti-
tute. Besides that, it has got an indus-
trial museum which, I am sure, is one
of the best in the country. It is a histori-
cal place and I would requsst the Minister
that whenever finances improve he must
connect it to a railway station.

Everybody in the House knowns about
the Khetri Project under the pubiic
undertaking. Government has  already
approved the proposal to have a railway
line at Khetri. But the progress there 1
find is very slow. I do not know whe-
ther Khetri will be connected by a
railway line before the public undertaking
goss into production. If it is not done
it will be bad planning because produc-
tion will be there and the railways will
find it difficult to move that production.

1 want to say something about the
financial side. The Railway Reserve
Fund stood at about Rs. 63 ¢rores on
31-3-1966. It has come down to near
about Rs. 1 crores. I think the situution
is not very happy and something has to
be done about it. Regarding Develop-
ment Fund the situation is worse, be-
cause the entire amount has becn con-
sumed and the Railways had to borrow
money from the Finance Ministry to the
extent of Rs. 45.80 crores.

Regarding development rebate, all 1
say is that though you have budgeted for
a figure of Rs. 100 crores, you were able
to provide only Rs. 95 crores this year.
At the same time, you say that the
budget shows a surplus of Rs. 2 crores.
If only you had provided Rs. § crores
more for development rebate, your ac-
count would have shown a loss. T would
say here that for the safety of the people,
for the efficient working of the railways,
for the improved and good working of
the railways, the assets of the railways
must be kept in tip-top condition. All
assets like locos. tracks and rails must be
replaced in good time. They should
not in even one mi longer than
their normal life.

MR. DEPUTY-SPEAKER : Shri
Raghuvir Singh Shastri. He will have
five minutes.
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SHRI BASUMATARI (Kokrajhar) :
Sir, nobody has spoken from Assam
so far.

MR. DEPUTY-SPEAKER : As I have
already pointed out to the whips con-
cerned, a number of States have not yet
participated in this discussion. Secondly,
two Ministers have intervened today,
one after the other. There should be
some plan. Now DMK has to be given
time and also Jan Sangh. I will try to
accommodate as many hon. Members as
possible.

st gt fay TRt (amma) ¢
ITEAA AERA, THh %7 ¥W § R o«
¥ T I W ag AR gE g R
I g7 ¥ & @ qraen ¥ feg
fafam maar sT @gr {1 anfex
# or w1 gfaww ¥ o= fame @
¥ fou ogr mar & e o & o &
9T FWI§ fF o gR aem
w1 sreax faar a@ifs o afx ag
g fame W 7 3} T & @ FT
FFAT 47 |

gaR 9 fafreex o1, T gaw
fam o= & 93 fafreer e Eaga &
NN 7 IF weaag faar AT ST o+
e fFar g & ot SEararfe
I FT @REA F§ A GYAE §&
A AN ghra ok ag | &
gEz A TR § ) 9y T@dr
39 & gz fafqer afl & wieg
T ¥ gy AW A FAOw Ag R
fr ag faq oo o4 1 7 FX aTfw
A IF @ ¥ W fafaeer @
g s & ot ¥ W fafre
& §7 ¥ IT 7 @V F A |

AR NI a9 g,
e @ A, ag fgw 6l g &
¥« W & 1 a7 fafeqw selt Y WX
¢ foar afgmr 1 @ § A,
TIRHE AT qgrAgx afx &
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¥y ™t a8 . wy. ®nEe
WY aERU ¥ ErEYL a% AT §
AR IR 1Tq &
ferge &1 £ WY & A @@
wETgEA A1 goa ag R R 9w
™ w1 o€ oA T gl & o 60
™ ¥ FW IWH N AT IT AT
¥ it W A R S A @
T &Y | FgT FTHIT AqA FAAAET A
58 g1t ® fregy F@AT § A”T AW
EAT 0T Y IUTH IS o @ &
ATl 97 F ferme @ A w0
arde ar wafy g et wE R
YT iy Y gH =g o v g fE
3¢ frera faar o @3

Iq WY F FawfE a7 Fmw et
ff zmm g W@l WY ww &
FAATfCal Y gaeag 0 T ¥ g
AN 2 AT " W T A H
FIFEY & AT 35 wA 9T @H §)
art & 1 frey & wE=fEy A
gearw w1 Afew femr ar wfew
ufgwifaat & gud &1 gaeT fedr
T WA N dg T Ry sy
Ig WA TE SAMAI AT AT | T
* fou & WY fafaeeT & q@ o,
s HA A F | Tgr, Wy A &
YA & a9 AT AfeT /@ q qE
Fgr fF 3@ W FARATIY
i FT %3 &) F o 9w wo
aTgw & w1 W § fr o
dr &1 ¥ & AR wHArd oft I
@ TR P N wfa
A gl s A A &
WY F FU IF O XY IAH Aha-
firw sfer ot odt gk @ 1 ot T
3 s 9@ 9T 7 o 7 afewc AT
7 @ geg  ufasc } | gy fEd
a9z afudma & 9@ 6 & @ ax w=i
sc gl fwwT &g 67 & W
ok & gt ¥ e g WY vt
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TR uw. A 7 W I fafreT agw
' % o fXaT a1 AT 9T q« i
w1 qfcamw ag gt & fF W wwrew
§ UF qE 9T ATEA A I TN F
fou a% #1 &1 s e & 19
AT 68 FT AL T 39 & IO
ANt g A wg f& 99 99 A
fedte 6 7 & ar w1 & smdAr
FW@E (fs ag fold oeg § oz
A &€ o7 AR oo IW AHA F
o1 f@ar I 7K a9 #I/ IS
TG |

famar § f& qarm agw, st
afcre &y 1T s Qgur a1e agady
A AT 7w ¥ sy @ Q@
¢ Arghamnd f& w0 FmEgE N
W ¥ FHr agfa @ e
AT q% A qg ;v AN e T
gt & gz &g o fe WY fafees
afers § afes 3 a@ @9 9T
I AT W WA K AT w W
¥ 5 G o sg Nxargea§
& wg1 STgaT § % To 7w g fag
TF TH AZT 99 | AT AZ IF A WA
@ ag fafeaa ¢ fs 9@ 61 wdfy
AW §F om & f@ am
AT ZETEdT HT A | gAY Afawr
¥ or w@iw foar @ g Wi & fodr
fE :

o wfen  afen gem,

Toafaftd o geaw

@ T e Ty,

axfa a1 geaemmivay 1

o e faw ¥ ar wn fafes
M@ aRamaR g E W
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& q97 qror Tey WY A §, Wfww 9w
¥ 9 Aifeda € a8 99 F) AW &
AT gl & wgar g 5 @A
fafret q1ge o g% @I I¥ AN
T FLIT A LG | WA § WA
Mo 9% §T 99 &1 3@ @ ¥Q qEt
) faege aw qrEid |

g% aga fuf @M ¢ @ W
WT ¥ UI€q I 9T AT AT
WAF grarg ¥ 9T 917 a9 & |
g Fgar ¢ 5 Qg e A
aifgd, # Fgar § f& fawet &
got wrfed, M Fgar § fF AR
A ifgy | FIFA & AR A s
oftrs 9w 3 g1 5 srewET 99
FAR TR W g ¥ s F
g § & wowd § a srrTEe
WA o™ gy §, AfeT gE agh
WY NATATST WA & I9 & WAy
gored | ™ e A0 gdAr ¢ &
AN AT R T F GET B, 9@ A
M = fegr s T 9w e
N WA T W@ & 9T a1 I & wrfe-
w17 § Y g wgn gE frar § v ag
A TAF TG @ W for qgi #
3T T T 9T &, WNE WS wiEr
frFs AT 3, M IZ ST F ST &
frrfrdacafi ) anw 9w &
qry 20 gfaT § T 16 greax § @
g mfegl A Tom § | weaT ghE
T ¥ o W § wifs ag g R
g N et §ar S grdaw
g IF F) SiF-GT F AT qAH FIHT
oy § | & e g e O g8 T
NI WX § et [y Y ag) gnir

o T fag & FO fadw
s st aw Y wh § 5 wg
RN w Y oag
A WH W WA & FA N oo
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aifs & gy gorF § o7 F FE T,
fe ag ok @@ A WA § TN
WA AE M WA Kamrwaar g
fFm ase & a9 9@ gz ag 6
qrdrE F AIAT WG FA, I A
Fraeg § F1E 3G @ FEA | AT AT
IE A FF A AT §, I9F A
qg FT FIE 39 ATATEA 37 JIAF I9
a% F I A1 W WY ¥ gEAq
fas q% i agi ) F1E wryfaw s
I3 99 qF |

SHRI P. M. MEHTA  (Bhav-
nagar) : Mr. Chairman. 1 congratu-
latc the Railway Minister, Dr. Ram
Subhag Singh, for presenting a Budget
which does not impose further taxes in
the form of a risc in fares and freight on
the common man, producers. mauufac-
turers, coasumecrs or other groups. It
leaves at the end of the coming financial
year a small surplus., It is a healthy
sign. Peosple have well reccived this
Budget.

For want of timz I will only deal with
some important points. I have come to
know from reliable sources that the rail-
way administration is considering about
the removal of thc¢ narrow guage lines.
Out of the total length of narrow guage
lines in India, two-thirds exist in my
State, Gujarat. These lines are very
useful lines and are the connecting links
between the rural and thc urban areas,
between villages, towns and cities. For
want of all-weather roads thess are the
only availab'e m:ans of communication
for the rural public and the towns psople.
1t is beyond a shadow of doubt that if
the railway administration would remove
these narrow gauge lines, it would be a
retrograde step on the part of the
railways.

The removal of the narrow guage lines
will create a very adverse effect on the
entire rural economy and it will adversely
affect the economy in urban area also.

Over and above all this, I am of the
opinion that neither Government of India
nor the Railways or even the State
Government should withdraw any smal-
lest facility which is once provided to
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the people. Not only the Railways
should not remove the narrow-gauge lines
but they should not even try to remove
a water hut which is once provided. 1
hope the Railways will not take an
absolute narrow materialistic outlook but
will first consider the problems of the
people. I may also mention here that
the State Government has opposed the
idea of the removal of the narrow-gauge
lines and, I hope, the railway adminis-
tration will not ignore that opinion.

Now, I would like to refer to one
vital point which was also touched upon
by the hon. Member, Shri C. C. Desai.
It is regarding the construction of Bhav-
nagar-Tarapur broad-gauge line. This
is a very uscful and important line not
only for Cujarat but for the whole of
India. By this line, the western most
part of the country will be directly con-
nected with the rest of India on broad-
guage. So far as I know, the survey
work of this line is over. The Western
Railway authorities have finished the
survey work, so far as 1 know. It will
not be out of place 10 mention here that
I am constantly pursuing the matter and
I am happy to say that the then Railway
Minister, Shri C. M. Poonacha, and the
Minister of State for Railways, Shri
Parimal Ghosh have taken pains to ex-
pedite the survey report. Now, I think,
it is with the Railway Ministry here.
My submission is that, if it is so, the
hon. Minister should expedite the matter
and finalise the project of Bhavnagar-
Tarapur broad-gauge line. I may
mention here that the State Covernment
have given the top priority to the con-
struction of Bhavnagar-Tarapur project
broad-gauge railway lire. Not only that,
The State Government had assigned
special work to one or two high-raak

officials who have furnished all the
relevant data regarding the traffic
survey. The State Government have

forwarded a memorandum and that
memorandum gives a correct picture
of the economy of the proposed broad-
gauge railway line. I hope Dr. Ram
Subhag Singh will surely take up this
long-pending project and will give due
and careful consideration to the de-
mand of the people and the State Govern-
ment and will finalise the construcion,

Now, the Railway authorities have
introduced passenger trains from Halvad
to Dhangadhra on Zund Kandla broad-
gauge line. But they have not intro-
duced passenger trains beyond Dhanga-
dhra on Dhangadhra Viramgaon section.
This has created a terrible inconvenience
to the travelling public. The passengers
are compelled to change the train at
Dhangadhra.

I would like to invite the attention
of the Minisjer to the fact that the
goods trains are running on that section.
Special trains run on this section.
Why are only passenger trains not
introduced ? Whatever the reason for
this may be, the Railways authorities
must start passenger trains on this
scction beyond Dhangadhra without fur-
ther delay.

Thank you.

SHRIMATI UMA ROY (Malda) :
I rise to support the Railway Budget.
While agreeing that the diversion of
short-distance traffic to road helps in
removing congestion in trains, I request
you not to be too happy to similar
diversion in the case of long-distance
passenger-traffic...

MR. CHAIRMAN : The hon. Mem-
ber may continue on the next occasion.
Now we have to take up the half-an-
hour discussion.

17.30 hrs.
HALF-AN-HOUR DISCUSSION
INDEPENDENCE OF FlJI

st wiasax fag (wmfan) @ SR
®Y TadTar 1 w5 g A ¥ @y
e @9 X IITAr AT W@ g @h
art ¥ & arowr sqw g g fag
¥ AT &Y T F AT AGAT 0
fs I 12 gt 1965 %Y agea
e ¥ § fgav qr 1 I 37 wwa
Fwgrar:
“In D:cember 1960, the General
Assembly adopted the historic
Declaration on the granting of
Independ to colonial countries
and peoples (Resoultion 1654-




